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commercial relations, they go and meet
their counterparts in ‘various inYernational
conferences and find how regional co-
operation  within the  multi-lateral
framework is emerging and how they are
benefited they recognise the need of it.
They will aslo find the tremendous
potential which we are having here.

I think, somebody in 1995 asked me
how countries like Bhutan are having
higher exports. Bhutan’s import was
Rs. 58 crores and export was Rs. 107
crores with India. Most respectfully I had
to remind him that of the Rs. 107 crores
imports, Rs. 97 crores was for the power
purchase. We have established a power
plant there and as per the agreement they
are selling power to us, It is not only that
they are exporting power, in fact, they
are helping us to overcome our own
power crisis. I want more such power
plants to be built in Bhutan, in Nepal and
in Bangladesh. We should buy it so that
we help them to expand their exports to
India. They can also earn more foreign
exchange from us and at the same time,
we can improve our deficiencies in
certain sectors. This is the type of
approach we require and Pakistan is an
important player in the whole scenario.
In the moming somebody referred to
China...(Interruptions)...

THE VICE-CHAIRMAN
(SHRIMATI KAMLA SINHA): Mr.
Pranab Mukherjee, 1 would like to
interrupt you for a minute. The Railway
Minister has to lay a copy of the Railway
Budget. Kindly take your seat.

THE BUDGET (RAILWAYS) 1997-98

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
SATPAL MAHARALI): Madam, 1 beg to
lay on the Table a statement (in English
and Hindi) of the estimated receipts and
expenditure of the Government of India
for the year 1997-98, in respect of
Railways.
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SHRI v NARAYANASAMY
(Pondicherry): Madam, is it the Railway
Budget of Bihar and Karnataka? We read
the Budget. 1 am very sorry to say that
the Railway Minister started various
schemes in Bihar, but he has not given
anything to other States. It has become a
Bihar Budget...(Interruptions)...

sttt affen Faeard @At TR, Tem
Ry 3R 3w o W R few o R
(=Hagr) ...

THE VICE-CHAIRMAN
{(SHRIMATI KAMLA SINHA): Don't
waste time. Kindly take your seat.

Motion of Thanks on the President's
Address—contd.

SHR1 PRANAB MUKHERIJEE:
Surely we will have some time to discuss
the Railway Budget.

1 was trying to point out why we
re?uire to take initiatives to improve our
relationship with China or Pakistan. I am
not making any comparison. 1 do not
believe in competitive expenditure on
defence. I do not believe in it The
security concern does not necessarily
depend on how much you spend on
defence. It rather depends on what type
of relationship you have built up. Some
of the countries have strengthened their
defence purely on this. I am not
recommending that we should be under
the protection of somebody. But at the
same time we cannot go on competing
with each other on defence expenditure.
What has happened with regard to
China? During the last visit of the
Chinese Prime Minister to India, we
agreed on the reduction of forces on
border areas. I think this was the correct
step -that was taken and it was in
conformity with a step we took after
signing the 1993  agreement for
maintaining peace and tranquillity in the
border areas. As a result of this we have
been able to open up three important
ttade routes which were suspended from
1959 onwards. Lepu leh and Shipke la
and one more route is going to be
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opened. Normal border trade is now
going on. A lot of tension has been
defused. We agree that it is not easy for
us to determine and come to a solution in
regard to the alignment of the McMahon
line. That is very difficuit. But the
confidence building measures have been
initiated and this is going to help. The
tripartite agreement on which Mr. Gujral
made a statement was initiated by me. 1
had signed the Memorandum of
Understanding in 1995. Thi¢ is another
area of cooperation. Therefore, this type
of approach has to be made. If we can
build up good relations with China, if we
can build up good relations with Russia
which we already have, if we can build
up good relations with Central Asia, if
we can build up good relations with the
SAARC countries, we will be able to
utilise  resources 0 our maximum
advantage. Merely talking of giobalisation
is not going 1o help us. Yesterday, 1 gave
you a figure in regard to direct foreign
investment. In the year 1995, the total
direct foreign investment was to the tune
of 315 billion US dollars. Out of this, 205
billion US dollars were invested only in
developed countries. Ninety-six billion
US dollars were invested in China and
other countries known as Asian Tigers.
The balance of 38 billion US dollars were
invested in the rest of the world. We
should not forget that this is an unequa!
world. In 1995, 17 per cent of the world’s
population accounted for 81 per cent of
the world's GDP Seventeen per cent of
the population shared 81 per cent of the
world's income, 68 per cent of the ex-
ports and 69 per cent of the imports. But
what is the share of 20 per cent of the
world population belonging to 40 coun-
tries which are described in World Bank
and International Monetary Fund parleys
as the lowest of the least developed
countries? Their share was less than two
per cent of gross world output, exports
and imports. Therefore, we cannot expect
to have any free lunch from anywhere. If
we want to play the role of a major
regional power, then we must build up
our relationship with the countries con,

(26 FEB. 1997)

the President’s Address. 306

cerned it our areas and here- I must say
that the President’s Address has given the
correct direction and Government is con-
tinuing the policies which we were pursu-
ing. Only one point and that is the last
and thereafter, Madam, 1 will conclude.

Though it is, strictly speaking within
the purview of the Commerce Minister,
the Government as a whole will have to
take note of. It was decided that the
Foreign Minister will be the Co-Chairman
of Indo-Russian Joint Commission. The
[Foreign Minister heads two important
joint commissions, along with others.
One is with China and one is with Rus-
sia. We committed that we should try to
go back to the position of 1988 when our
exports to Russia were Rs. 10,000 crores
and the total trade with Russia was 28
per cent of our total international trade.
That tevel of trade was accounted for
with old Soviet Russia. Now we cannot
just have that much. But there was an
arrangement, an understanding that by
1997-98 we should reach four billion U.S.
dollars, We were doing all right but in
1996-97 there has been a slippage, and
that is why 1 am making this point that
while discussing external relations as
Foreign Minister /is the Co-Chairman of
the inter-Governmental Commissions.
We can have this axis in Central Asia,
SAARC first, one circle, and outside that
circle Central Asia China, Russia another
circle. When 1 talk of SAARC I include
Pakistan and when I talk of Central Asia
surcly Afghanistan is very much in my
mind and I do hope with the initiatives
taken it would be possible for us to bring
back and restore peace in Afghanistan
though the role of Pakistan and particu-
larly supporting Taliban is not at all
encouraging. I do hope that peace will
come back to Afghanistan and with
Afghanistan the new initiatives which we
have taken to establish our contact with
the Central Asia, the outer ring and
outer circle should be the primary objec-

tive of ours. If we cam achicve that,
Madam, then I do hope that it would be

possible for us to have great advantages
and benefits. Mutually it could be shared
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by ail the participants in this regions and
with that 1 do hope that we can solve
many of our problems and instead of just
looking at West. All industrialised world,
perhaps look at us if we could create a
situation as they are now looking at the
Asian Tigers. Ten years ago nobody
bothered about them, 15 years ago they
were of not much significance, but be-
cause of their economic strength, because
of their gross domestic product, because
of export turnover, because of their
capacity to absorb technoiogy the West is
looking at them with respect and they
will look at this region with respect if we
grow. Potentialities are there, what is
needed is bold initiatives discarding perty
considerations. That is the responsibility
of India, that instead of showing off as a
big brother, really act as a big brother
with a broad smile and with vision of
future. Thank you, Madam Vice-Chair-
man, for giving me this cpportunity.

SHRI G. SWAMINATHAN (Tamit
Nadu): Madam Vice-Chairman, thank
you for giving me this opportunity to
speak on the Motion of Thanks to the
President’s Address.

Yesterday, when 1 was in my party
office, 8 news paper correspundent came
to me and asked my opinion about the
functioning of the democratic system. It
appears that he met one of the leaders of
the previous Central Government.- He
was formerly a Cabinet Minister also. It
seems he issued a statement to the Press
saying that unless the system of govern-
ance was changed, we would not be able
to work for the betterment of the people.
On the basis of this statement, that cor-
respondent wanted to know whether I
had any comments to make on his obser-
vation and whether it was necessary for
changing the systen of governance in this
country. I enquired from the correspon-
dent as to what was the reaction of that
leader when he said that there should be
a change in the system of governance. i
wanted to know what sort of a system
that leader was advocating. He said that
the system which that leader was advocat-
ipg was the Presidential form of govern-
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ment. The leader was said to have felt
that the Westminster model would not be
suitable for a large country like India and
if at all this country had to progress, not
only on the economic front but on other
fronts also, the Presidential form of gov-
ernment would become most important
for us to emulate. Then I told the corres-
pondent that the Presidential form of
government, Various types of Presidential
governments arc there elsewhere in the
world. In Sri Lanka, we have got a
system of Presidential government. In
African countries, you have various types
of Presidential govermments. In France
and Germany also, different Presidential

forms’ exist. So, unless we make it very

clear as to which type of Presidential
government we want to adopt, there is no
use saying that we should have a different
model than the Westminster model.

This point was referred to yesterday
also. Mr. Pranab Mukherjee made this
point. 1 am sorry I was not able to hear
him completely. He said that the system
got certain deficiencies. For example, he
mentioned about the very large size of
the Indian constituencies. On an average,
each constituency has about 20 lakh vot-
ers, Assuming that each constituency, on
an average, has enly 10-12 Jakh voters,
even then it will be beyond the reach of
an individual candidate to send cards to
all of them. Mr. Mukherjee said that
when the country became independent,
the average voters in a parliamentary
constituency were about 3-4 lakhs. My
personal feeling is that it will be beyond
the capacity of individual contestants to
send cards to all the voters in a particular
constituency, whether it is a parliamen-
tary constituency or an assembly consti-
tuency. It is beyond the capacity of an
individual contestant to send cards even if
the voters in that particular constituency
are at the same level as they used to be
at the time of independence. It may
perhaps be possible for Mr. Mukherjee to
send cards to 3-4 lakh constituents. But it
is difficult for me to send cards to all my
voters, especially when the rate of cards
is going up. today the Railway Minister
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has presented his Budget [ don’t know
what he has done in the Budget because 1
have not read his proposals. I don’t know
whether he has increased the fares or
reduced the fares. 1 don't actually know
what he has done. But over a period of
time, even sending of cards to four lakh
voters will become difficult because even
the Ministry of Communications may in-
crease the cost of its services. It may
increase the price of cards. The point is
that in a country like India where you
have very big constituencies, it is very
difficult to adopt this system.

It inay not be out of place if I narrate
my own experience in this regard. In
1968, 1 went to Jamaica to attend a
Commonwealth Conference. At thal
time, I was the Presiding Officer of the
Tamil Nadu Assembly. Mr. Patil, who
was also the Speaker of Lok Sabha, was
one of the delegates. He was the Speaker
of Maharashtra Assembly at that time.
Both of us went to Jamaica, We met
some of the Jamaican Parliamentarians
and asked them about the strength of
their parliamentary constituencies. They
said, very strangely of course, that there
might be, on an average, 5,800 to 6,000
voters in their constituencies. When we
told them that our constituencies would
have about 34 lakh voters, they expre-
ssed surprise and told us that the number
of voters in all the constituencies might
not be four lakhs. So, there is a differ-
ence. Jamaica is functioning under those
conditions. The point is whether we
should continue with the Westminster
mode! and whether it is possible-to con-
tinue with that system. My personal feel-
ing is that it is not the system which
matters. 1t is the people who manage the
system which is very important. Unless
the people are all right, no system can
function well. Even if the system is the
best of all, it cannot work well if the
operators are bad and ineffective. I can-
not say if the Presidential form of govern-
ment is better than the Westminster mod-
el. Even if we assume that the Presiden-
tial form of government will be better fog
us, then if the people who manage it are
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not efficient, even this system might fail.
The situation will be like this. You have
an excellent car. But the driver who
drives it does mot know how to drive it or
drives it very badly, then what is blamed
is the car, not the driver. You may
remember, the Indian Agilines purchased
some A-320 airbuses. Soon after the
purchase, there was an accident near
Bangalore involving one such aircraft.
Because of this accident, almost ali the
aircraft which were purchased at that
time were grounded. They were
grounded for months together because of
which the Indian Airlines went into a
very difficult position. When somebody
from the Press asked, “What went
wrong? Was it because of the plane or
the pilot?” the pilot said that that was
because of the plane. Ultimately it was
found out that the difficulty was not with
the plane but it was with the pilot who
flew the plane and the accident had taken
place.

The point I wish tc mention here is
that the persons who man the system,
whether they are MLAs or MPs should
be efficient. If you don’t have proper
persons to man the system, the system
will falter and it will not work. The point
I am making heré is that even the West-
minster system has not been tried proper-
ly by us—that is what I personally feel-
because in India the persons who are
dezling with the system are of a lower
level, in legislatures—MLAs at the State
level and MPs at the Central level. Then,
we have Ministers at the Central as well
as the State level. But what happened
ultimately? Three or four days ago, I saw
a news item from Madras. The hon.
Minister, Mr. Venkataraman, is here and
his party people are now ruling the Cor-
poration of Madras. So, some of the
Counciliors complained to the Press that
they have to work as Councillors of the
Corporation of Chennai without getting
any remuneration. They said that they
were comng from middle~class and lowe:
middle-class families and that before be-
coming Councillors they had been earn-
ing something like Rs. 504 to Rs. 100/
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per day. One of them had said that he
was earning about Rs. 200~ per day. He
said, “Now, I have beeome a Councillor.
But for becoming a Councillor, 1 had to
spend some money. I had taken loans
from outside and then only I had con-
tested the election. Fortunately or unfor-
tunately, I have become a Councillor now
and I am paid Rs. 45 as BATA per day
when 1 attend the Council. I have to
attend the Council on many days. Now 1
have to come by an auto-rickshaw be-
cause I have become a Councillor. [
cannot ride a bicycle because I have to
maintain my prestige. Previously, 1 was
going on a bicycle. But if I go on a
bicycle now, the people of my con-
stitueny will ask me why I was riding a
bicycle and they say it is better if 1 go in
a car. The point is, I should at least go
by an auto-rickshaw. Now, the auto-
rickshaw is charging me Rs. 40* as fare
from my place to the Corporation. Then
I again go back by auto-rickshaw and
spend another forty rupees, which means
a total fo Rs. 80~. The amount that T get
is Rs.45- per day. Everyday, I am losing
Rs.40. Not only that, I am also losing
Rs.2000 that I was earning earlier. Then,
I also have a loan which I have to repay.
So, what is my position? I strongly re-
commend to the Chairman of the Corpo-
ration or the Mayor that some remunera-
tion must be paid to me”.

This is the statement that he actually
made. What I would like to say is this.
Even the other day somebody wrote in
the Press. 1 think it was The Economic
Times. Everybody had been complaining
that MPs are getting a huge amount as
salary. They are having a great life. But
in that newspaper, the Economic Times,
they wrote, “The MPs’ salary is a joke™.
That was the heading.

SHRI R. MARGABANDU (Tamil
Nadu): Madam, I am on a point of order.
So far as the salary of an M.P. is con-
cemned, it is very, very less as compared
of that of an M.L.A.
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SHRI G. SWAMINATHAN: Let us
not differentiate between an M.L.A. and
an M.P.

THE VICE-CHAIRMAN
(SHRIMATI KAMLA SINHA): Mr.
Swaminathan, I thought you were speak-
ing on the Motion of Thanks on the
President’s Address.

SHRI1 G. SWAMINATHAN: Madam,
1 am speaking about democracy.

THE VICE-CHAIRMAN
(SHRIMAT! XAMLA SINHA): Please
confine yourself to the subject concerned.

SHRI SATISH AGARWAL (Rajas-
than): He is speaking about democracy
and hypocrisy.

SHRI G. SWAMINATHAN: Madam,
I am speaking about democracy. I am
giving my argument. The building-blocks
of democracy are these MLAs and MPs.
I am not asking for myself because I am
retiring very shortly. I am asking for
others.

Now, I remember what hapened in the
Legislative Council. T was there for a
very iong time, for three or four terms.
One of the Members of the Legislative
Council was talking about salaries. The
presenit Chief Minister was the Chief
Minister at that time also and he was
there. He asked that Member, “Why are
you talking about salaries of legislators?
Talk something about your constituency.”
He said, “Sir, I am talking about my
constituency”. Then, the Chief Minister
again intervened, “You should talk about
your constituency and not about your
salary.” He again said, “Sir, I am talking
about my constituency. My consituency is
the MLAs who have elected me as an
MLC. So, naturally I have to ask for
more salary for them. So, I am rtalking
oniy for my constituency.” The point now
I am raising is that it is a fundamental
block., Uniess you have a hypocritic sys-
tem, this system will never work. You
want honest people, you want people of
integrity, you want probity, and then you
pay an MLA or an MP Rs. 1,500¢ as
salary!
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The Ceaniral Fifth Fay Commission has
recommended that a Messenger should
be paid at Jeast Rs. 2,400. 1 am ihe
Chairman of a Cominittes. If my Mes-
senger is being paid Rs 2,400 then why
am | bewmng paid Rs. 1.5007 Then a
question was asked, “Are you not paid
allowances?” We are paid allowances of
about Rs. 3,000 to Rs. 4000. If an MP
wants to go to his constituency, how
should he go there? Should he walk in
going to his constituency? There were
days when the constituents used to attend
on the MPs. But, nowadays, the MPs
have to attend on the constituents. Peo-
ple come to me and I bhave to offer them
cofee, food, etc. 8o, almost all the al-
lowances an MP gets are spent away in
this way. Somebody asked: Are you not
having a big house? Yes, I am having a
big house. I would like to bring it to the
notice of the Vice-Chairman that the
house in which [ am residing has about
i5 grounds and the present rate of a
ground in Delhi is Rs. 1 crore. So, Rs. 15
crores worth ¢f ground and an old house
are being used by me. Every Minister
and every collector is residing in a bon-
galow. If you take the total thing and
then say that this man is occupying a
house worth Rs. 15 crores, that is no-
thing. I would be very happy if a smaller
house is given to me to live in. It is just
that somebody has to live in Delhi and
you have given him a bungalow. This is
what you have done.

Then they say that the MPs go by
flight. How do I come from Kanyakumari
and Madras? ‘1 cannot come by train
every time. If I come by train, then three
or four days will be wasted. So, the MPs
have io come by flight only. They have to
reside in Delhi for which they have been
given a house here. Ten per cent of their
salary is being taken away towards the
licence fee. Somebody said that we have
to compute ali these things and charge
income-tax on the MPs. How can you
compute all these things? If you start
computing all these things, then the MPs
will not pay any income tax, the Income-
tax Department will have to pay to the
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I~ MPs. So, that will be the position. This

position is very lop-sided. It is so lop-
sided that you are not giving adequate
remunerations for the work we do. 1 am
sorry 1o mention this anecdote—I don’t
think Members will mind this anecdote.

It is somewhere said that if you throw
peanuts, whom will you get? They said
that it is only monkeys you will get.
Then, there is another incident. Some-
body went 10 a hotel. He paid about Rs.
3)—35 as hotel rent. In the night he saw
s0 many rats going here and there. The
next morning he went to the proprietor
and complained: “What type of hotel are
you having? This is a hotel where I found
rats were dancing in rooms.” Then the
proprictor said, “For the thirty-five
rupees you paid, did you think that
Apsaras will come and dance before you.
Only rats will come.” What 1 want to say
is this. If you really want to run this
system, then you really will have to pay
1o the peaple.Then only the correct kind
of people will come. If you don’t pay
adequately, then either you will have
people who have got enormous money or
the people who are very aristocratic. My
grand-parents and parents earned that
kind of money in Tamil Nadu. In the.
days of Justice Party, some of my re-
latives were there who were very rich
people. That was the position before the
jand reforms. After that, we lost all that
land and we don't have any wealth of
that nature. Nowadays, we are complain-
ing against them. My wife’s grandfather
was a Member of the Legislative Council
representing the landed aristocracy. They
were the people who had so much of
land. Now, nobody has that much of
wealth., They have lost that money in
politics. Nowadays, people come to poli-
tics either to pay the money or to carn
the money. The election system itself is
so bad that you have to spend several
lakhs of rupees for winning an clection.
So, if you really want an ordinary person,
a middle-class person or a professional to
come—somebody was saying that profes-
sionals are not coming—earlier ad-

1 vocates, chartered accountants, doctors,
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ctc., used to come to politics—then you
should pay them adequately. That is what
I want you to do. Nowadays, carning Rs.
30,000 is nothing for a good lawyer.
Sometimes, a senior lawyer who comes to
Madras earns one lakh rupees per day. A
senior lawyer of Delhi for a particular
day's appearance in the High Court is
carning two-and-a-half lakhs of rupees.
This is the kind of earning that they
make.

SHRI SATISH AGARWAL: Here you
get two hundred rupees per day.

SHRI G SWAMINATHAN: Yes,
here we get two hundred rupees per day.
That is the point. The whole income that
a lawyer makes in a day will not be made
by an MP throughout his full term. This
is the difficulty we have. In four or five
vears the money may be about Rs. 60,000
but an advocate may make it in one day.
1 am only saying that if you really want
the system to work, then vou should have
the best people and for that you have to
pay. You should get professionals. Sup-
pose, I am professional man, 1 should be
able to come here if the payment is
adequate.

The next point is not only the adequa-
cy of payment but the support also
should be adequate. Now there is no
support given to MPs. Many of my
friends here have been abroad. When I
went to the USA, T was taken to a
Senator’s office and I found 21 people
sitting there to help him. Here, when one
is a Minister, he gets peopie. Suddenly
when he becomes an MP, he does not
have anybody. One needs help to write
to people and to attend to people. When
one is in Delhi, one needs help. How do
we do all these without any support? We
do not have even clerical support. With-
out giving aay support, or finaicial sup-
port, you want to run the system. Finally,
after five years when you go back, you go
bankrupt. This is what happens. Ulti-
mately, people get disgusted. Members
are not able to devote their full time
becayse of this. This is what is happen-
ing. They arc not able to attend to work
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and that is why you are not able to get
the proper fruit. This is what is happen-
ing in this country for the past 40—S50
years. If you want the system to work,
the Westminster system to work, you
have to pay to the MPs as they are paid
there. You have to give them adcquate
support as is given elsewhere. You can-
not do it disjointedly you do not pay
them but you want the system to work!
You do not give any assistance. You also
say that the bureaucracy has failed. You
would also say that you want a different
kind of system, a Presidential form of
Government. Even in a Presidential form
of Government, it is the samne MPs and
MLAs who would be working. This is
what is gecing to happen here also. I
personally feel, Madam, that the Govern-
ment should think about all these things
before thinking of changing the system.
This is one thing I wanted to say.

Another important thing is that if you
want a clean administration and probity
in public life, this will come only if
people are properly looked after. Then
you can take strong action agwast the
erring people. I wholeheartedly welcome
the latest thing .of bringing the Lokpal
Bill. It should see to it that the Prime
Minister is also inctuded in the Bill. I am
very happy to find that now Rajya Sabha
has decided to have an Ethics Commit-
tce. It is very important. It is there in
many of the countries. In U.K., they had
the Nolan Committee, they have the
Ethics Committee. The Ethics Committee
here should look into whether the MPs
and MLAs are properly behaving. In
Tamil Nadu, those days, whenever a new
MLA came to the Assembly, he was
required to declarc the asscts he had. He
was supposcd to give the asscis position
when he retired. If somebody looks into
the whole thing, he would come to know
how much was thcre and how much he
earned aftcrwards. Somebody there ques-
tions you. I feel that the creation of
Lokpal and forming an Ethics Committee
would do well to cleanse the system. 1
wclcome this.
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The third point I raise is with regard 1o
cfficiency of a system. There should be
cleanliness in the system. The bureaucra-
¢y also should be clcar. My personal
fceling is that because the system has
become corrupt, the bureaucracy has be-
come carrupt. Suppose a Minister is cor-
rupt, he would naturally like to have a
corrupt person as his secretary. Other-
wise, they will become incompatible. A
clcan Minister and a corrupt Secretary or
a clean Secrctary and a corrupt Minister
will not go together. So, 1 would say that
always the Minister would lke 1o look for
a bureaucrat who would go with him.
Naturally if you become vorrupt the sys-
tem is made corrupt. ! commend the
strong financial suppon given to bureauc-
racy by the Fifth Pay Commission. Unless
you do that people ¢culd not be asked to
be very clean. I would like t¢ mention
that now-a-days, after the liperalisation
has come, companics arc giving hand-
some salaries to peoplc. Even » second-
level or a third-ievel management man is
being paid Rs. 60,000 to Rs. 1 lakh.
People are shifting from onc company to
another. It has become very difficult to
get people to man companies now-a-days.
You cannot be surc that the man would
continee with that. Aa MBA of two
years’ standing is demanding Rs. 30,000
10 40,000,

3.00 P.M.

An MBA of a standing of fivc of six
years is demanding Rs. 50,000 to Rs.
60,000. These people are being paid very
handsomely. Lakhs and lakhs of rupces

atc being paid to themr: At the same
time, the salaries of our Secretaries and

Under Secretaries are very Jow in spite of
ihe fact that they man the whole system.
They have cnormous powers but their
salaries are very low. It is very difficult
for them to maintain themselves with
these small salaries. If you do not pay
them adequate salaries, they will not be
able to do their job effectively. This is
the position. I strongly recommend that
the Government should take positive ac-
tion on the recommendations of the Fifth
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Pay Commission. The Government
should try to implement it as early as
possible. if you do not pay good salaries,
efficient people will go away., Here 1
want 10 guow one anecdote, one exam-
ple. As the Chairman of the Committee
on Papers Laid on the Table, I had been
to a Port Trusi. It so happened that this
Trust becamz 2 PSU and a circular was
sent frown the Minisiry that they do not
have more staff and unncessary staff
stiould be given a Golden Handshake,
etc. The Chairman of that PSU followed
the advice of the Secretary of the Minis-
try and announced the Golden Hand-
shake Policy and the amount that was to
be paid under this scheme. Ultimately
many people left the organisation. 1 met
this gentieman two years ago when I
went with a Committee there. But, this
time | went with my own Committee. I
asked him as to what happened during
this intervening period of two years to
the Golden Handshake Scheme about
which he told he carlier. He said, “It so
happened that ! announed this scheme
and many people went away.” 1 said,
“You should be very happy because un-
necessary people have gone away.” He
said, “I have become very sad after this
cxercise.” 1 said, “Why are you sad after
this exercise?” He said, “Sir, good people
have left under this scheme.” 1 said,
“Why should good people go away from
you?" He said, “They are getting good
salaries because they are good people.”
...{Interruptions)... He said, “There arc
companies which have come forward to
offer double the salary we are getting at
present.” So, these people get all the
perks and benefits from the Governmient
and then occupy better position else-
where, He further said, “Sir, my own
junior is getting double my salary.”

That man is now S0 years old and is
going to retire. He was with me for five
years and has a vegy little experience but
he is getting twice the salary that I get.” |
said, “Why do you not also go?” He said
“§ir, my age prevents mec because no-
body takes me now.” So; this is the
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position. If you allow it go on the small
number of good people that you have at
present will also go away. You will have
only those people with you whe cannot
go away. This is what that is going to
happen. It is the Government which is
going to suffer...(Interruptions)...

THE VICE-CHAIRMAN (SHRI-
MATI KAMLA  SINHA): Mr.
Swaminathan, 1 am sorry to interrupt
you. ...(Interruptions)... Your party has
been allotted 56 minutes. There are three
other names from your party. ...(Inter-
ruptions)... -

SHRI G. SWAMINATHAN: 1 will
speak for the entire time allotted to my
party. ...(Interruptions)...

SHRI SATISH AGARWAL: I think
every Member should contribute one mi-
nute from his time because he pleaded
the case of the entire House. ...(Interrup-
tions)... He pleaded the case of the MPs.
...(Interruptions)...

SHR1 G. SWAMINATHAN: Madam,
I am not an economist. I am speaking on
the basis of my experience and what
happens around me. ...(Interruptions)...
Dr. Dasgupta, you are an economist, but
I am not an economist. ...(Interrup-
tions)... Now, 1 would like to say a few
words about the federal structure. In the
President’s Address a mention of the
Common Minimum Programme has been
made. Many kinds.of arguments are go-
ing on with regard to the stability of a
coalition Government, whether it can
continue or not, etc., etc. 1 personally
feel that a coalition Government can
continue. Some people say that there
should be one-party Government; some
people say that there should unitary Gov-
ernment.- 1 hope my BJP friends will
pardon me for saying so. My own feeling
is that a coalition can exist if there is
harmony among its members. Even with-
in a party people are fighting with each
other. It is not that even in a party
everybody is your friend. When you be-
come a politician what happens is that
there are people in your own party who
would contest against vou. Outside the
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party also you' bave to_contest. It is very
difficult to make friends even within a
party. Generally I am very friendly, but it
is very difficult for me to be friendly
when I am in politics. The other day
somebody said that whenever I went I
made friends and asked me why in poli-
tics I could not make friends. They told
me; it is becoming very difficult for me,
because the Opposition does not believe
in it. They feel that I aave come there to
take away their Chair. So, they automati-
cally become my enemies. And what
happens within your party? The party
man feels that tomorrow you will become
a Minister and you let him down. So, he
is also fighting. Fighting is going on in
every political party. It is not as if you
should join a political party because it is
a monolith. Everybody is agreeing with
everybody or nobody . is agreeing with
anybody. This is what is “happening in
every political party and it has also
started in intra-party and inter-party.
But, this may not be the same thing with
Marxist Party. The Marxist Party used to
be a cohesive party. But now I have seen
that every party.is splitting into two.
Many of the parties have split into two.
Even the Communist Party has split into
two —CPI and CPI(M). The Congress
Party has split into two. The ADMK has
split into two. The DMK has split into
three and the DK got into two. In every
party you will find so many splinter
groups. Why? Because nobody is agre-
eing on any thing within the party. Sup-
pose the majority put some pressure,
then the minority chunk in the party is
going out, This is what is happening.
Ultimately, it is not because a political
party comes into power as a monolith. It
will continue to be there, maybe, on its
force. But, the experiment of coalition
has to be conducted in our country be-
cause our country is composed of multi-
ethnic groups. You see that you belong
to a nation but at the same time, ] also
feel that I belong to that nation. 1 am a
Tamilian. This kind of situation is also
there in Canada. It is also there in USA.
It was there in USSR. Recently, 1 had
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been to USSR. They pressurised that
everybody should be one. Ultimately
what happened? Everybody broke away.
If you pressurise people, then they will
break away. Nobody can keep them to-
gether. It is the sense of the world that
evcrybody has to be given a sort of
leverage for them to live themselves ac-
cording to their ethnic and historical
background. My historical or ethnic back-
ground in Tamil Nadu goes back to
ncarly two thousand or three thousands
years. Every culture in India is an ancient
culture. If you talk about Shri Pranab
Mukherjee, who is from West Bengal,
their culture goes to one thousand or two
thousand years old. It was something of a
composite culture. In this kind of culture,
if you really want to have a Central
Government, then the Government has
to be a Federal Government; otherwise,
the States feel that they are not being
properly looked aflter. At the same time,
you cannot ask the people to drift away.
If you allow them to drift away, then
pcople will go away and the country will
collapse like Russia. So, the decentralisa-
tion is also nccessary. For this, a system
has to be evolved where there should be
a sort of central control and also a kind
of federal adjustment. Unless you have
both forces—centripetal and centrifugal-
—together in a certain kind of system,
that system will not work. I personally
fecl that tomorrow there will only be two
systems. One system is, a party, maybe
the BJP, wants a unitary form of Govern-
ment at the Centre. And another party
wants a federal system of Government at
the Centre. Congress friends will pardon
me for saying that. I am saying this truth
sincerely. In India, according to me, only
two things will remain because India
cannot be divided and the political parties
cannot be divided on economic basis.
Formerly, it was socialism versus capital-
ism. Now, who is a capitalist or who is a
socialist is a big question because now, a
capitalist is talking about socialism and a
socialist is talking about capitalism. This
is what is happening now. The Marxist
Party is now talking about liberalisation.
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What they want is political control. In
China there is a Marxist Party Govern-
ment. The Marxist Party has got political
control but the economy is controlled by
the market economy. So, it has got a
dual system. So, ultimately what wili
happen in this country is, every party, if
they really want growth, has to accept
liberalisation and market economy. And,
then the people who want a sort of
socialist economy and those people who
are in the capitalist cconomy and want
certain socialism like America, then in
such conditions this system has to
coalesce together. America is also talking
about welfarism. It is not as if a capitalist
economy is 100% socialist and a socialist
economy is 100% socialist. Nowhere will
you find that a capitalist is a part of
Socialist and Socialist is a part of capital-
ist because welfarism is also there. The
mid-day meal scheme is also there in
U.S.A. So, you cannot have a political
system in this country which will find
socialism versus capitalism. It can no
longer be there. Even under the Labour
Government in UK. you find a drift
solely to conservatism. Conservatism is
slowly drifting towards socialism.

Madam, my personal feeling is that
hence-forth, there would be only two
kinds of Governments, two kinds of par-
ties, in this country; one party which
wants to maintain the unitary control, as
it is now, and another which wants feder-
alism. There would be one party which is
for unitary control...

SHRI O. RAJAGOPAL (Madhya
Pradesh) We are for decentralisation.

SHRI G. SWAMINATHAN: I do not
know. You may talk about it. But I think
you are for a centralised thing. You are
for unitary control. (Interruptions) Y su
are talking more of unity. You are talk-
ing mare of centralisation. Maybe, you
also want decentralisation. Then, as we
say in Tamil Nadu, it is something lik:
Ardhanareeswara. In our culture, Siva
and Shakti are not separate. Siva is in
Shakti and Shakti is in Sivi. They are
togcther, Politics is also “ecoming lik
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thut, T am happy that you are also talking | congress is slowly becoming a sort of a

of decentralisation.

SHRI O. RAJAGOPAL: We arc for
decentralisation.

SHRI G. SWAMINATHAN: But the
impression among us, among the people
.n the South, is that you are more for
‘éntralisation. But on the other side,
there arc parties which talk about feder-
» adism,

Now, Madam, we have a coalition
Government running the Government at
the Centrc. But why has this coalition
Government become unstable? Why do
the people think that it has become
unstable? It is simply because of this

~reason. In your Commom Minimum
Programme, you say that two-thirds of
- the people have voted against the com-
munal forces; in other words, you say
that they have voted for the secular
forces. You say in your Common
Minimum Programme that two-thirds of
the people have voted for secularism, and
that only one-third of the peoplec have
votcd for the communal partics. By ‘com-
munal parties’, your indication is towards
thc BJP and the Shiv Sena. You say that
two-thirds of the pcople have voted
against them, i.e. they have voted for
you.

The point is: a polarisation of a diffe-
rent kind is taking place today. Earlier, it
was the Congress versus all the other
parties together. Now, it is the BJP
versys all the other parties together. We
have got to understand this clearly. This
is, particularly, so after the Delhi elec-
tions. You may like it or you may not
like it. That is a different matter al-
together. The recent Punjab ¢lections and
the just-concluded Delhi elections have
proved that the BJP is emerging as a
force. You cannot simply brush it away
by saying that you would not go into it.
This isa facf. You cannot shut your eyes
to it. Everybody has to take into account
this fact. This is the result of anti-Con-
gressism, All these years, the scenario
was ‘Congress versus all the over parties.’
But what is happening now is that the
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provincial party. In such a situation, un-
less all the parties join together, unless all
the secular forces join together, it would
be very difficult for the secular forces.
This is the problem.

The peculiar thing which is happening
in the case of this thirteen-party Govern-
ment is that the same parties which are
inside the Government are, at the same
time, attacking the Government outside.
This is what is happening. 1 had raised
this point in the House. One Member
from the Marxist Party was attacking the
Government. I asked him: ‘you are a part
of the Government; how do you attack
the Government?’ Actually, under the
Westminister  system of Government,
either yon are with the Government, or,
you are against the Government. There is
no qestion of your doing both the things.
Either you are black, or, you are white.
There is no question of any grey. That is
why we have two benches here. There is
no question of any grey arca in this. This
is our system. You sit on that side and I
sit on this side. You support the Govern-
ment. My duty is to oppose you and try
to remove you from that side so that |
can occupy that bench. This is the kind of
system which has been evolved. There is
the opposition and there is the ruling
party. There cannot be any grey area in
this.

How do these parties which have
joined together to form this coalition
Government behave? The parties are ac-
cepting certain - things inside. But when
they come out, they speak differently.
Your Prime Minister himself is surprised
at this kind of a thing. You cannot have
the cake and eat it too. You want to have
both. On the one hand, you want to take
advantage of being in the Government
and, on the other, you also want to take
the advantage which is given to the op-
‘position. You want to have both the
advantages so that when the elections
take place, you can say: ‘I said so’. You
may say that it was not your failure, but
it was the failure of the Prime Minister, it
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was the failure of the Ministers who were
there in the Government. You may say
that you were not there. You want to
take the advantage of this as well as of
that. It is not possible. Either you sup-
port the Government, or, you do not
support it. If you are suporting the Gov-
ernment, whatever you have got to say,
you say inside.

There is the example of a Minister. I
wrote a Ictter in this regard. This gentle-
man, this particular Minister, is close 10
me. He accepts a certain proposition in
the Cabinet. Then he comes out and says
that he does not accept that proposition,
that he does not accept what has been
decided in the Cabinct. How can it be?
After all, under the Cabinet form of
Government, there is a joint responsibili-
ty. When you have accepted one thing in
the Cabinet, you cannot object to it
outside. But this is the kind of thins
happening in this coalition Government.
This, in fact, sends a wrong signal to the
people in the country that these parties
are not supporting the Government, but
they are against the Government.

Madam, the Congress Party has a
strength of 140 odd Members. The coali-
tion Government came to power only
because the Congress party extended its
support to it. Otherwise, these parties
would not have been able to form the
Government.  Actually, what is your
strength? In fact, the Janata Dal has a
very small number. It has only 39-40
Members.

It is only because this major party, the
Congress Party, is supporting this party.
You -have acceded to form the Govern-
ment. If some persons say, “We are anti-
BIP and also anti-Congress,” how can
they be anti-BJP and also anit-Congress
at the same time? You can be anti-BJP,
but you cannot be anti-Congress at the
same time, The Congress Party is sup-
porting you.

Then, the congress people also one day
say that they are supporting you. Today
the Congress President said, “We will not
destabilise the Government.” On another
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day they say, “Our support is issue-
based.” Everybody is confused about
what you arc doing and what you are not
doing. So, thc people are confused
whether the coalition Government will be
there or it will not be there. This is
because of your own making or the
making of the political parties within the
Government creating confusion. The peo-
ple who are supporting the Government
are also creating confusion. So, if you
really want a sort of federal system, you
have to take all the secular parties, ac-
ceptable partics together with you and
form a government. Then, you will have
a government for a period of four, five
ycars. Nobody wants elections nowadays.
People have contested elections and have
come to the Lok Sabha. Nobody wants
another election. People want stability. If
you want stability, all the people who are
opposed to the BJP should join together
and form a particular monolith govern-
ment and support if from inside and from
outside. Then, people will have faith in
the coalition. Otherwise, nobody will
have any faith in your coalition. So,
uliimately, the system is failing because
the building blocks are not all right, and
the people who are supporting the system
from within are completzly vacillating
and confusing the people. This is what
personally feel.

Another point that 1 may raise is re-
garding clectoral reforms. 1 personally
feel that if the system has to be strong,
clectoral reforms have to be enforeced
strongly. Unfortunately, several meetings
on clectoral reforms have taken place. 1
have becen a Mcmber of parliament dur-
ing th: last ten years or eleven ycars. |
have attended so many meetings on eloc-
toral reforms. I have got big, big fiics on
electoral reforms. But no reform worth-
while has come about. Only mecting are
taking placc. In the meceting, somebody
objects, some party objects to some prop-
osition made by an carlier Government.
Suddenly, they say, “We will look into
it.” The another meeting is held after 20
days or 30 <ovs or one month or two
months. Mcanwhile, that Government
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goes out and another Government comes
to power. Scveral Governments went out
cf power, and several other Governments
came.

AN HON. MEMBER: They will also
go.

SHRI G. SWAMINATHAN:
Everybody goes. Nobody is stable in this
system. What is ultimately stable? What
is the only stable thing? The only stable
thing is that we want electoral reforms.
Except that, nothing is stable. There are
so many propositions. You get confused
and confounded about the whole
proposition.

The fundamental proposition is that the
electorate is very big. Nobody can spend
“the required monkey nowadays. It is very
true that a candidate spends Rs. 40 lakhs
to Rs. 50 lakhs for election from a
parliamentary constitency. People spend
Rs. 50 lakhs to become a Member of Lok
Sabha. Who can spend Rs. 50 lakhs?
How do you get that money? The money
is not white money. May be, the political
parties are spending it. May be, the
candidates are spending it. They say,
both the political party and the candidate
together can spend that money.
Whereform do the parties get money?
The people are not giving money. You
are getting money from somewhere.
Everybody is an accomplice to this. I am
not charging you. 1 am not charging
myself. Everybody is there. You have to
exist in this system. Democracy cannot
exist in an vacuum. If one party goes out,
another party has to come in. After one
clection, another election has to come.
Ultimately, what happens? How do you
get that money? Who is spending it?
What is the accountability of the political
parties? What is the accountability of the
candidates? There is no accountability for
any political party now. They say that
you have to submit some accounts to the
Election Commission. Then, the Income-
Tax people will come and see who
donated more than Rs. 10,000/-. Which
Income-Tax Officer comes and see which
account? The Supreme Court also
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- ordered the Congress Party to submit its
accounts. Who submitted what accounts
and for how many years? 1 want to know
this. All the political parties who are
giving all sensible advice to bureaucrats,
sensible advice to business people to be
honest, are basically dishonest. Nobody is
looking into the whole thing. So, I
personally feel that there should a clear
system of accountability of political
parties. Unless there is a clear system of
accountability of the expenditure for
elections by political parties and unless it
is very clear that the person is spending
white money and not black money. The
people who will rule the roost will be
smugglers and people with ill-gotton
money will only rule the roost. This is
what is happening Again, political parties
have been the fulcrum of controlling the
whole thing. What is the system of
election in political parties? There is no
election within some of the political
parties. In Tamil Nadu, there had been
no election in a major political party from
the time of Shrimati Indira Gandhi. How
without any election within a political
'party can we¢ have democracy in the
country? If you really want democracy?
your political parties themselves have to
be democratic. You have to have some
mechanism by which you have a body
like the Election Commission which
ensures that the entire party has got
elected members. Most of the members
are bogus. They take hundreds and
thousands of rupees and say that this man
has become a leader and that man has
become a deputy leader and so on. There
should be some system which oversees
the whole affair from the process of
membership of the party to the regular
clectioneering in the party. This has to be
mandatory. The present system is wrong.
When the political parties are themselves
wrong, how can we think they will bring
about pure democracy in India? A
political leader by name Uttaramani was
a very respected man of our place. He
said: If a lady commits something wrong,
she can go the Ganga, bathe there and

| throw away her sins; but if the Ganga
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itself sins, where do I go; There is
proverb in Taminal to that effect.

The people who know Tamil will
understand the meaning of this proverb.
So, if the people do something wrong,
the political party people can castigate
them, but if the political party people
themsclves go wrong, where do 1 go?
Which Ganga will cleane their sins?
There is no Ganga available, because we
arc the people who are giving the system.
1 personally feel that something radical
has to be done. These kinds of platitudes
will not take us anywhere. They will take
us for some time, but the people wil] not
be ready hereafter to accept us. The
people have now become very wise. They
have become anti-Government.
Whichever party comes to power is
thrown away in the next election, except
in West Bengal, where is still continues.

I would now touch upon only one or
two more points. The Sarkaria
Commission spoke about Article 356
under the federal system. It was our
party which welcomed its
recommendations. Our erstwhile Chief
Minister, Shri M.G. Ramachandran, gave
a big statement on that also. He said:
“We want a federal kind of a system and
Article 356 has to be qualified.” I would
not say it has to be completely abolished.
May be there is some difficulty, but
Article 356 in the present form should
not be imposed. So, we have to be very
careful. I am glad that you have formed a
Committee to look into the Sarkaria
Commission’s recommendations. I hope
you will go into all the aspects of its to
see that the real federal structure of the
country is brought about. I welcome it.
But, I want to say one thing. You have
now revived the Inter-State Council.
After its revival, I do not know why we
are having the national Development
Council, which is nothing but a body for
the Planning Commission to discuss all
the technical details with the Chief
Ministers. If you have revived the Inter-
State Council, wherein all the Chief
Ministers of the States are already there
and they can discuss all the matters, this
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National  Development  Council  is
superfluous.  When  the  Inter-State
Council was not functioningat the time of
Shri V.P. Singh, he revived it and now
we are having it. I feel you should have a
rc-look at the National Development
Council, especially its role regarding the
Planning Commission, becasue the
Planning Commission has no
Constitutional authority. It has now
beccome a super-Government. It allots
discretionary funds. What authority has
the Decputy Chairman of the Planning
Commission got? I am not against him,
but the Planning Commission has no
statutory background. Why should the
Planning Commission, which has no
Constitutional backing, allot discretionary
funds? Why are we allowing it to
continue in the liberalised system where
you want indicative planning. It is high
time thought about the status of the
Planning Commission. It has to become
indicative planning as it is in France.
Then only you will be able to take the
country forward. Merely by planning you
will not get anything.

Now, I come to the point on poverty
alleviation. Yesterday the Government
announced its intention to give rice at
reduced rates under the public
distribution system. Under such a scheme
they are issuing ration cards under three
colours. 1 personally feel unless the
country grows, as Mr. Pranab Mukherjee
said, there is no point in all these
systems. Unless the economy grows,
there is no point in this system. 1
welcome all these things. But that is only
a pelliative. That would not cure the
disease. When you have a fever, you take
a paracetamol tablet. It would only dulls
your fever. But the virus is there insi-‘c.
That has to be cured first. So, unless he
economy is managed properly, all these
palliatives would not take you anywhere.
That is what 1 personaily feel. Mv
personal feeling is that after this
Government came into power, the
economy is going haywirz. T am very
sorty; o say that.  Your export
per.ormance is becoming very sluggish
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and inflation is going up. Somebody said
that they were talking about a growth
rate of 8.5 per cent or 9.5 per cent. The
Hindu published a small cartoon
depicting a man and a lady. The lady
said, “B.5 per cent, is it the growth
rate?” The man said, “No, it is not the
growth rate. It is inflation which is going
up.” This is what is happening now. So,
the inflation is going up.

Somebody said that people are
becoming very conscious about money.
Whichever house you go, they talk about
money matters only. What else will they
talk? Because every day is household,
middle class families, lower middle class
familics have become very conscious of
money. They are not able to adjust their
budget. They are finding it very difficult.
Almost every day, it is becoming a
problem for middle class families. If
somcbody is earning Rs. 5,000
ber month or Rs. 6,000 it is difficult for
him to manage in this salary. In Chennai,
one has to pay a rent of Rs. 1,500 or Rs.
2,000 per month for a small
accommodation. The same is the case in
Delhi 2and Mumbai alse. Unless a person
earns Rs. 10,000 per month, it is difficult
for him to lead a decent life. What else
will they talk? They always talk about
moncy only. The entire family, husband,
wife and children talk about money, how
to reduce their expenditure and how to
earn. This is the thing they are talking
about. In this kind of a situation, the
money looms large. That is why the
economy takes such an important place.

1 come from a place called Thanjavur.
There were many land owners. They
were leading a relaxed and comfortable
life. They were talking about music enly.
Thiruvaiyuru, a place called
Thyagapuram came up wherein the
people of that place sang songs, played
music, talked about dance and culture
only. They had leisure time. They had
the advantage. Now, every family is
talking about money matters. They have
no time except to go to a cinema hall so
that they can forget about money
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matters. That is the condition. My
personal  feeling is  that  the whole
economy is getting into troublesome
days. People are now a'sking: How long
would it continue like this? What would
happen to us? If we allow it to drift we
would be in a serious position. Most
probably you would be landing yourself
into a serious problem as your
predecessor Government did. You would
get loans and you would give more to the
people. You will give more subsidies, but
no growth would be there. Ultimatcly,
you can talk about the Asian Tigers. But
the Asian Tigers would remain. What
would be our rate of growth? It would be
negligible. I am sorry to say that.
Somcbody said that 3.5 per cent is the
growth rate. Then, another person said,
“Why? That 3.5 per cent growth rate is
Hindus,” 1 do not know why they called
it the Hindus rate of growth. Our BJP
fricnds here should not mind. 1 do not
know what is the growth rate of
Hindutva.

SHRI SURINDER KUMAR SINGLA
(Punjab): BJP is associated with lower
growth rate.

SHRI G. SWAMINATHAN: Now
they are flying high. They are growing at
8 per cent. Now, we can never call it the
Hindu rate of growth. Definitely we
icannot call it as the BJP growth rate.
iInflation is rising. That is the kind of
jsituation we arc in. You have to take a
jvery strong vicw about it. You are giving
gfood subsidy. You are giving this thing

and that thing. Therc are no beds in
hospitals. People are sufering. Medicines
are not available. Though there is a
scheme of Rs. 1 crore, most schools do
not have anything. They don’t have
toilets. The pgirls’ schools do not have
toilets. Thcy don't have a roof.
Everybody knows all these things. These
are the pitiable conditions under which
our people are fiving. It is so bad that
neither they have infrastructure nor they
have schools, nor they have hospitals.
Private people have come to build big
hospitals because Government hospitals
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are not able to man the system. ]
Ultimately, the whole system s
crumbling. I strongly feel that the

Government should take a very strong
view about the economy. If you are very
complacent by merely giving something
to some people, you would not be able to
manage the affairs of the country.

I would like to say one thing. There is
a lot of difference between China and
India. In India we are talking about
poveriy alleviation. In China they are
saying that getting rich is glorious. These
two are somewhat contradictory. It is
somcthing like talking about night and
light. You are talking about night. you
are talking about poverty alleviation and
how to eradicate it. But in China they are
saying, how to become rich. Can we
think about it? I would like to ask our
Marxist friends. It is a positive thinking.
.(Interruptions).. In China they are
talking like that. T do not know what
Deng has said.

...that getting rich is glorious.

SHRI R.K. KUMAR: Deng has said
whether the cat is black or white, so long
as it catches mice, it is okay. So, whether
it is socialism or capitalism or leftism, so
long as it is for the good for the people it
is good.

SHRI G. SWAMINATHAN: He
strongly believed that the end means
everything, not the means. 1 strongly
support it even though 1 am not a
marxist. 1 feel that you have to glorify
riches, you have to glorify wealth. Wealth
production is more important than
distribution.  Distribution is  very
important. We have been distributing.
But what? As Shri Pranab Mukherjee
said unless you grow by scven, eight or
nine per cent, how do you produce
wealth? That is what he said yesterday.

Now, we have been criticising every
day. If a person is a wealthy person, you
say he is a capitalist. Suppose he makes
profit; you say he is a profiteer and
profiteering should be condemned. You
say a man who makes wealth should be
condemned. Then, who should be
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admired? When I went to Japan, |
obscrved that people were very happy.
There, the Government, the
industrialists, the market economy, all
are getting together (o produce wealth.
That is what they are doing. Ultimately,
what is happcning here? Even in our
public sector, work culture is not there.
Nobody works. How do you have the
people who do not work? I will give you
one cxample. Now, you are an M.P., in
the Government. I am not talking about
private people. I am talking about the
Government. 1 am talking about the
public sector. As the Chairman of the
Committec on Papers Laid on the Table,
1 go to the public sector. 1 hear their
owes. People arc not working! As M.Ps..
we have been given a gardener for every
two houses. The gardener never reports.
You make any complaint, he will not
come. Nobody is able to control him.
You pay and you are not able to get
work!

THE VICE-CHAIRMAN
(SHRIMATI KAMLA SINHA): Mr.
Swaminathan, your time is over. Kindly
conclude now. ‘

SHRI G. SWAMINATHAN: Mzadam,

have 1 spoken for onc hour?

THE VICE-CHA!FMAN
(SHRIMATI KAMLA SINHA}: Almost.

SHRI G. SWAMINATHAN: @ will
take only a few more minutes. .

It may be very uncomfortable for
Mecmbers. But I have to say that because
ultimately, we have the people and
everybody should work. You pay well. 1
am for payment. But, at the same time,
when you pay, they should perform their
duty. If you say you can get the salury
without doing your duty, nobody works
That has become a culture now. I am no\
talking of private people. Private people
make money. What happens in the public

sector? What  happens in  the
Government? 1 have seen, in
Goverpment  offices, r

knitins M f ‘

L Cha aran will
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Chairman may not like that. I have seen
ladies knitting inside our offices. If You
want, I will also take you to one place.
(Interruptions).

SHRI E. BALANANDAN (Kerala):
You plead that the private sector is
efficient. In the power sector, we are
producing power for Rs. 1.18 in the
private sector, you are producing one
unit for Rs. 5 which is efficient?

SHRI G. SWAMINATHAN: The
private sector is also not efficient. In the
private sector also, we are not able to get
things done. I tell you from my own
experience, the private sector is not at all
better than the public sector. I will say
that.

# frp wW oW (s W)
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SHRI G. SWAMINATHAN: What 1
say 1s, you create work culture in this
country. You have to get the capital. You
have to create the work culture also.
Mere capital will not create wealth. You
have to have the machines, you have to
have the people who work. You have to
have the work culture. Whether it is a
Member of Parliament, whether it is a
burcaucrat, whether it is a worker,
whether it is somebody, everybody has to
work conscientiously for the amount he
gets. Even as a Member of Parliament, I
do not accept that I should get my salary
if I do not come. 1 do not accept it. To
get the salary, I have to be here for all
the days together. Otherwise, 1 should
not come here. That is responsibility.
Whatever area you may be in, that is
what 1 would say.

Finally, Madam, bccause my time is
up, I will only say one thing. It is a
strange thing. During the last 11 years, 1
have rcad many Addresses of Presidcnts

{RAJYA SABHA]

the President's Address 336

to Parliament. I have never seen some
passages being ruled out. This is the first
time, Madam, 1 find that two sentences
have been ruled out. They have also not
been ruled out completely. I am able to
see them. And somebody asked me,
“How can you read a passage which has
been ruled out?”’. Normally, here we say
that the President has said something and
then we discuss it. We refer to the
President’s Address for the purpose of
our discussion. You are discussing some-
thing which the President has not stated
in his Address. The hon. Members refer-
red to something which as not been
stated by the President in his Address.
This point is very relevant for us to
remember. “In the past, our inability to
come to grips with these challenges was
responsible for the failures.” What do we
mean by that? I do not know. Are you
accusing the Congress Government for
not doing it or are you trying to absolve
yourself of these failures on the pretext
that since the previous government had
not done it, you are also not doing it or
are you now speaking the truth? I would
like to know the reaction of the Govern-
ment on these points. Thank you for
giving me time.

THE VICE-CHAIRMAN
(SHRIMATI KAMLA SINHA): Shri E.
Balanandan.
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SHRI E. BALANANDAN : Madam
Vice-Chairman, 1 rise to support the
Motion of Thanks on the President’s
Address. A new situation has arisen that
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during the last general elections, no sing-
le political party could get a majority. A
fourteen-party combination came into be-
ing and they have formed the Govern-
ment, on the basis of a Common
Minimum Programme. It has been stated
in the ‘Common Minimum Programme’
that secularism be given predominance.
With your permission, Madam, 1 would
like 10 quote a few lines from the ‘Com-
mon Minimum Programme.” According
to the ‘Common Minimum Programme’
of the United Front Government, “secu-
larism means that there should be separa-

\tion of State and religion. It also notes
that it is this definition that has been
accepted as corrcct by the Supreme Court
in numerous decisions.” So, Madam, a
new Government came into being with
the objective of keeping the secular polity
of India intact. That is the fundamental
position which is to be safeguarded for
the unity of the country. After coming to
power, the United Front Government
have taken certain positive steps which
were never taken by any other previous
Government. For example, the steps ta-
ken by the Government for the revival of
the Inter-State Council. The Inter-State
Coungil has been revived and two meet-
ings were held. It has discussed the re-
commendations of the Sarkaria Commis-
sion which wanted to give morc powers
to the States. Many recommendations
have been accepted. Also, a permanent
Standing Committee has been appointed
to consider giving more financial powers
to the States. It will also consider as to
how the working of Article 356 of the
Constitution could be modified. This is a
step in the right direction. India is a
multilingual and multi-cultural nation in
which every State should feel that it is
free in India. (Interruptions) Another
important step was the election in Kash-
mir. The election in Kashmir has been
conducted successfully. The Government
of India have taken effective steps to
curb terrorist activities in the State. In
the case of Kashmir, the Government has
completed the ‘Economic Package' by
which the people of Kashmir may be
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made to understand that the Government
of India is taking steps to see that their
economic conditions are improved. This
is a correct step. Madam, another step
taken by the Government which also
needs attention is that in the north-
eastern States, even throughout the coun-
try, in the period after Independence,
there was trouble, militants were fighting
and there were armed actions. Now, the
new Government has taken steps to see
that the militancy is arrested, and the
fight against those people will be con-
tinued. At the same time, the Govern-
ment has assured them and has put for-
ward proposals for economic develop-
ment of the States, and also for infras-
tructural development which is lacking in
the northern States. Therefore, a new
situation is developing in which the Cent-
ral Government is taking note of the
needs of the people and is trying 1o see
that the development takes place
throughout the nation, and especially the
neglected areas are taken care of.

About Punjab clections, I don’t want
to comment more. Elections have been
conducted peacefully.

On the question of social justice, in the
Common Minimum Programme of the
United Front Government, 33 percent
reservation of seats for women in Parlia-
ment was promised. That is still 18 be
implemented. During the last two Ses-
sions of Parliament we could not do that.
But the Government has now stated that
they are going to legislate it this time.

Another announcement that was made
in the Common Minimum Programme

was that one-third of the jobs would be
given t¢ women. They would be reserved

for them. That is a step to be taken
seriously and the Government should see
that that promise is also implemented.

Regarding the question of Dalit Chris-
tians etc., as mentioned in the Common
Minimum Programme, I don’t want to
claborate much. The main thing is that
the United Front Government has de-
clared that secularism would be pro-
tected.
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Then coming to the Economic Policy,
while supporting the steps which 1 have
stated earlier, 1 have my reservations and
1 want to mention them. My friend, Mr.
Swaminathan, was saying that one party
which is supporting the Government, is
opposing its Economic Policy! He could
not understand the logic. A 14-party
combination or a 13-party combination
means, parties are having different prog-
rammes; that is understood. On certain
minimum things they agree; they also
disagree on so many things. That is what
is called a coalition. The President of
India, in his Address, stated that the
Indian Constitution provides that coali-
tion Governments can exist, and work for
the prosperity of the nation. It is men-
tioned in the President's Address.
Though we also are participating in the
14-party United Front, we are supporting
the Government from outside. We are
supporting the Common Minimur: Prog-
ramme which is to be implemented for
the benefit of the people, but we have
our own reservations on certain policies
of the Government. In the President’s
Address, in paragraphs 12 to 18,
economic policies are explained. When 1
go through them, I am sorry to say, it
seems just like a blue-print of World
Bank and IMF plans. That is a serious
statement 1 am making. An argument is
being made by many that there is no way
out; globalisation or liberalisation is the
only way out; there is no other way out,
therefore, we have to open up the
sconomy and we have to invite all the
multinationals etc. Before going into de-
tails, I must invite your attention,
Madam, to one aspect. We are going io
liberalise; we are going to globalise. For
whom? What is the experience of the
capitalist developed societies today? The
Human Development Report of 1996
brings before us a picture of the de-
veloped socicties that despite having the
advanced technolog, at their disposal,
they are also facing crises.

[The Vice-Chairman
SWAMINATHAN) in the Chair.]
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SHRI E. BALANANDAN: They
claim that they are going to build a
society, a crisis-free society. But unem-
ployment is increasing in those countries.
Our Finance Minister in his last Budget
Speech said that we did not approve of a
jobless growth model. In every developed
society, whether it is England or Ger-
many or America, unemployment is in-
creasing in such a way that they do not
find a solution. They are economically
developed. If you take the year 1993, the
total national income of the world was
twenty-three trillion dollars. Qut of that,
the national income of developed coun-
tries was eighteen trillion dollars. The
share of Third World countries, where
B0% of the people live, is five trillion
dollars. We are part of the Third World.
Eighty per cent of the people could get
only five trillion dollars as their share of
national income. That means the income
of Third World countries is less and their
financial condition is absolutely bad. At
thc same time, the developed socictics
arc financially forward and they arec am-
assing wealth by squeezing the Third
World  countries by  innumerable
methods,  Using the  multinational
mechanism of trade and financial transac-
tions the Third World countries are being
strangulated by them. That is what is in
operation today. That is what they are
doing in the ease of India. Muitinational
agencies like Werld Bank, IMF, WTO,
ctc., arc being used to squecze the Third
World countries. In the case of India also
this mechanism is at work. The World
Bank always supervises every step which
we take. They say that our public sector
should be privatised, it should be opened
up. They have made this demand. Some
people here claim that there is no other
g0. I can tell you the example of China
and Vietnam. Some people say that they
have aisc opened up. What happened in
China? They have strengthened their
public sector. They have not privatised it.
The result is that China’s national income
growth is the highest in the world, 10%.
That is what the World Bank report says.

| Now the second country which I can cite
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as an example is a small country, Vie- ~

tnam. The public sector is not privatised
in that country too. The public sector has
been strengthened and its national in-
come, according to the World Bank re-
port, is 7.1%. Therefore, there are ways.
We have sccn that. Some people’s argu-
ment that there is no other go is abso-
lutely groundless. Are we a small nation?
We are onc of the biggest countries in
the world, sccond only to China. We
have built our industrial infrastructure
and we have gained many achievements,
We can compete with others in the world
in so many fields. I don’t want to explain
them. We arc not a small countyr. We
are a big country. We have gained much
in the case of technology as well as in the
case of industry and in many other arcas.
We have to protect them and further
strengthen our economy. That should be
our approach. We are talking of public
scctor. Somebody was saying that every-
body should work. I also say that one
who does rot work should not eat. Thar
is our philosophy. There is no dispute
about it. If at all you want to live, you
should work. But work should be pro-
vided. Without work how can you work?
This is the only point. Therefore, there is
no dispute on that.

THE VICE-CHAIRMAN (SHRI G.
SWAMINATHAN): I cannot dispute on
that from here.

SHRI E. BALANANDAN: When we
talk of public sector, we talk of 60 per
cent of the industries. Out of the total
number of Indian industries, 60 per cent
of the industries i.e. 245 are public sector
industries. Out of these 245 industries
today 80 are listed as sick and nearly 60
have been referred to the BIFR. What
arc the remedies being sought by the
Government? In a nutshell the policy of
the Government is like this: Profitable
public sector units are being privatised
through disinvestment of shares; unprofit-
able public sector units are being closed;
there is no fresh investment. This is the
policy frame on which the Government is
working. In a nutshell, it is privatisation
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of profits and nationalisation of losses.
This is the position. This is the policy
which the Government is pursuing. The
Common Minimum Programme which I
have quoted, has correctly said that self
reliance is the national goal which no-
body can barter. But what is being done
is just the reverse. Self-reliance has been
forgotten. All the multinationals have
been given freedom to hold 70 per cent
of the shares. The latest example is.this.
Tilt 1995 the Government carried out
disinvestment of Rs. 10,000 crores. The
latest report is multinationals are buying
shares from the UTI. Multinationals have
bought six lakh shares of Bharat
Petroleum. They have bought 2,50,000
shares from the HPCL and 50,000 shar®s
of the VSNL. What does it mean? The
shares of public scctor companies are
being disinvested and  multinational
companies are purchasing these shares.
For example, the UTI is sclling shares to
multinational  companics. Finally, this
company will be controlled by the
multinationals. This is one thing. The
Government of India is talking of a level
playing ground. We arc Indians. We have
to look after the interests of Indians. We
talk of a level playing ground. But with
whom? The multinational companies
which are here and our corpanies should
have a level playing ground which I can
undcrstand. I they want to come here,
they must be treated fairiy. But it does
not mean that Indian companies should
be ticated as second rate companies and
forecign companies should be given
preference over the Indian companies.

THE VICE-CHAIRMAN (SHRI G.
SWAMINATHAN): Mr. Balanandan,
there are two more speakers from your
party. One hour has been allotted to your
party. You have already taken 24
minutes. Being the leader of your party,
you can take your time. Now it depends
upon you and the two ciher speakers.

SHRI R.K. KUMAR (Tamil Nadu):
Sir, when you were speaking, we
requested the Chair that our leader be
allowed to specak.
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THE VICE-CHAIRMAN (SHRI G.
SWAMINATHAN): 1 am not a follower
of his party; otherwise, I also would have
supported him.

SHRI V. NARAYANASAMY: Sir,
the hon. Member has started speaking
about Reliance. He may be allowed to
speak.

SHRI E. BALANANDAN: The public
sector industry is owned by the
Government of India. But the public
scctor  industry is not given any
preference. Take, for example, the
Indian Airlines. Private companies are
given profitable routes. More than 80 per
cent of the unprofitable routes are run by
{he Indian Airlines. Why? Where is the
level playing ground? The private sector
is being given preference. Why? I have
letters from the Chambers of Indian
Industry. They have requested the
Government of India to take steps
against dumping. Foreign companies are
dumping foreign goods. They are selling
these goods at less than the production
cost. Complaints have been made against
this. This is affecting our industry. The
Stee! Authority of India has appointed a
committee to look into this. What do we
mean by ‘level playing ground’? Every
country protects its own industries
whether private or public. But here, even
public sector industries are not given any
money. The public sector is being
discriminated against. This policy of the
Government of India needs to be
changed. We have to take steps to revive
sick industries. About 79 textile mills are
supposed to be sick. About 1,08,000
workers work in these mills. A package
scheme has been agreed to by the
Government of India. A tripartite
agreement has been signed. Under this
agreement, the Government will not be
giving any money. The property of the
mills will be sold and that money will be
utilised for reviving these industries. If
the Government of India does not do
anything, 1,08,000 workers will become
uncmployed. The four textile resecarch
institutions in the country are the best
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not only in India but the world over.
These institutions have said that these
mills can be revived. Yet, no step has
becn taken in this direction. Another
example is that of IDPL. I do not want
to go into details. We have the
infrastructure  to  manufacture  basic
medicines in the country. Our medicines
are cheap. Now, this company is sick.
But the Government of India is not
thinking of reviving it. They are instead
thinking of privatising it. Will this help
us? Private management will only make
profits and you and I will have to pay
through our nose for these medicines. We
wanted to have medicines at affordable
prices; hence, this company was
established in the public sector. Should
we give up this idea? This will affect the
health of the nation. Very important
industries in the country have become
sick.

4.00 P.M.

Say for example, JESSOP, Burn,
Standard, MAMC, fertiliser companies
like HFC, FCI, pharmaceutical industries
etc. etc. All these companies have
employed thousands of workers and they
arc playing an important role in the
production of industrial goods. I was
telling you something with regard to
discrimination. Between 1993-94 and
1994-95, 166 public sector companies in
manufacturing and  service  sectors
increased their turn-over by 18.5 per
cent. But the Government of India hiked
the excise duty to 26 per cent. Indian
public scctor companies increased their
turn-over to 18 per cent. The
Government of India increased the excise
duty to 26 per cent. How can these
companies work? In the Steel industry,
tariff has been cut down while hiking the
excise duty. In the last five years, that is
during the period of reforms, excise on
steel has been increased to 300 per cent.
Therefore, can the Steel Industry

. survive? So our national interest cannot

be protected using these methods. That is
why I told you, Sir, that this blueprint
policy which is being narrated in the
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Presidential Address is a blueprint given T

by the World Bank and IMF. I want the
Government of India to give up this
policy. The inevitability of this policy is a
wrong thing as I told you earlier. On the
excise duty front, One simple example I
want to cite. In the bidi industry, nearly
one crore or 90 lakh workers. are
employed and excise duty reduction has
been gramted to small cigarettes. The
result is that thousands and thousands of
bidi workers are becoming unemployed.
In the Common Minimum Programme
which you have agreed to, employment
has to be protected. Whose employment?
Bidi industry employment is not being
protected. Also the customs duty
reduction is affecting industries in Kerala.
Customs duty reduction is affecting the
Fertilizer industry and also the minerals
and metals industry and many other
industrics in the State. Therefore, Sir,
this policy needs thorough revision and I
request the United Front Government to
sce that this policy framework which we
are following is to be given up.

What is the position in the oil sector?
The President has said that Rs. 15,500
crores will be the deficit in the Oil Pool
Account. The oil import bill by the end
of this year will be Rs. 33,000 crores and
the oil requirement is growing at 5.5 per
cent per annum. Last year it increased by
10 per cent. What is the remedy sought
for? You know our earlier Petroleum
Minister. The 30 oil-fields which we have
found, which we have worked, which
were producing oil, have been given to
the private sector, Out of 30 million
tonnes of oil production, the private
sector could produce only 0.66 million
tonnes. That is, they could not produce
¢ven one million tonnes. So production
cannot be increased by privatising. 1 have
examples of these private sector
companies. In the oil sector the prices are
going up, expenditure is going up. We
have to pay international prices for the
oil which is produced by the private
sector and which was being produced by
the public sector at half the rate or less
than half. Therefore, what doecs
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privatising oil mean? We have to go for
imported oil. ‘
Inporting oil means, as 1 said, we have
to find Rs. 33,000 crores. How can we do
this? A method was followed ecarlier
when the Government of India achieved
independence. We wanted to produce oil.
All those big oil companies were there in
the British days. They said that there was
no oil in India. That was the position
they took. We have achieved at least
73% self-reliance in oil sector. But, now
it is going down. Year after year oil self-
sufficiency is coming down. Therefore,
the Government of India cannot rely
upon the private sector for meeting its oil
requirements  because in  today’s
conditions trade profits has become very
important. These private companies are
interested in profit alone. This is the
basic thing.

Now, 1 come to another sector i.e.,
power Sector. We must get energy, which
we want for our development purposes,
at the cheapest possible rate. That is the
attempt. If you allow the private sector,
they will be hiking prices. The result will
be that energy will be more costly and
there will be high—cost economy. India
wiil always be in debt. We have always to
rely on the foreign multi-nationals. This
is onec aspect and I do not want to
explain it any further. In the Eight-Five
Year Plan we had a plan to produce
33,800 MW, but we could produce only
less than 18,000 MW, That is because the
policy changed. The Government said
that there was no money for invesiment
in the power sector. My honourable
fricnd, Mr. Manmohan Singh, had gone
on record recently; it was wrong on his
part to curtial the investment of public
sector in the power sector. That is why,
we are facing a crisis today. So, the point
today is, Sir, that some other Minister
may say some other policy was wrong
after some time. But, the power sector
has created a very serious situation in the
country. Large parts of the country face
blackouts, load-shedding, power-cuts and,
now the prescription of the World Bank

L is: The Government of India should go in
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for further privatisation of the power
sector, inviting multinationals in a very
big way. I do not want to go into the
details. Earlier, we were not able to
produce one unit of power at Rs. 1.18.
These big companies efficient companies,
technologically sound companies, will be
charging Rs. 4-5 per unit. The result
would be that the total development of
the country is going to be scriously
affected because of power shortage. They
said that within 3-4 years the power
companies
production. But, nothing has started even
today. In the power sector we have
,esiablished one_of the best companics in
power engineering. BHEL can produce
power machines of world standards at the
cheapest price. They can meet our
demand also, if properly nursed. We can
have our own power machines for
production of power. One power machine
will stand for 60 to 100 years. But the
capitalist countries have no market for
their power machines. They are hunting
for markcts and, therefore, are trying to
enter into the Indian market. They are
imposing so many conditions in order 1¢
facilitate their entry into the Indian
market so that they can dominate the
power sector. If you don't understand
this you will not be able to understand
anything about power. Therefore, the
point is that in the power sector we are
going to face a very serious crisis which is
a creation of the Government of India.
Therefore, 1 want the new Government
to change its power policy; otherwise, we
will be in great trouble. Another sector 1
want to touch upon is the insurance
sector. What is the position of the Indian
insurance sector? Economic liberalisation
and extending invitation to  the
multinationals 10 enter the financial
sector are some of the piescriptions
suggested by the Presideat in his
Address. Privatisation of the insurance

sector appears to be oa the UF
Government’s agenda. What are the
arguments in favour of or against

privatisation of the insurance sector?
What is the position of the Indian
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Isurance sector today? The growth rate of
the Life Insurance Corporation of India is
20% per annum. No industry anywhere
in the world has suck a high growth rate.
The claim settlement rate is 97%, i.e.,
three per cent less than hundred per cent.
This is a world record. Today, it is the
LIC and the GIC which are lending
resources to the Government of India to
the tune of Rs. 20,000 crores per annum.
It means, in a five-year period, these are
extending one lakh  crores  of
developmental  assistance  to  the
Government of India. In every aspect,
even if you go to the minutest aspect,
these are the world’s first. GIC is the
world’s fiest, LIC is the world’s first.
Now, you want them to compete with the
multinationals. What is the competition?
With  whom is the competition?
Compctition here implics that the money
which these companies mobilise should
be given to the foreign multinationals and
they will give us the loans. It s
wonderful. Our money will be taken
away by them. What is this competition?
Are they efficient? The settlement rate of
GIC is 74% and the inwcrnationg)
standard is 54%. Then, how can these
multinational companics compete  with
our companies? All this 15 humbug. I
must say this. Therefore, the privatisation
efforts should be given up. I don’t want
to say anything about our banking
system. Same is the story in respect of
our banking system. Before ithe
nationalisation of banks, they were
breaking up almost everyday and the
people used to lose their money. In such
circumstances, people had no confidence
in  the banking system.  After
nationalisation, people are depositing
their savings in the banks without any
problem. Today, banking system has
grown into a very big structure, I don’t
want to go into other details. Before ]
conclude my speech, I would like to
make two-three small points. One is that
the Government of India had taken
certain steps to normalise relations with
our neighbours. This is an important
step. For example, our relations with



349 Motion of Thanks on

China have improved significantly. It is a
welcome development. Another thing is,
we have cntered into agreements with
Bangladesh on sharing of Ganga waters.
We were able to find » solution to this
long-standing problem with Bangladesh.
It was an historic cvent. We have alse
made some arrangements with Bhutan.
Now, the Government of India says that
we would like to Rold negonations with
Pakistan on the basis of the Simia
Agreement,

SHRI VIiSHNU KANT SHASTRI: Sir,
there is ne Cabinet Minister in the
House. How can the House be allowed to
run  without there being a  Cabinet
Minister?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
SATPALII MAHARAI): Mr  Vice-
Chairmar. Sir, the Cabinet Minisier is
coming in a2 momens.

SHRI E. BALANANDAN: 3Sir,
various steps (aken by the Government of
India to normalise and Wprove Indiz’s
relations wiih its ncighbouis have thew
own important consequences. I tensions
in the region decrcase  bilateral relations
would improve, trade and conmerce
would improve which will heio us i car
progress. I must mention this here.

Now, I would like to deal with the
preblems of the working ciass.

DR. BIPLAB DASGUPTA (West
Bengal): Mr. Vice-Chairmian, Sir, see the
seriousness of this Government. When a
senior Member of this house is speaking,
there is no Cabinet Minister to hear him.

THE VICE-CHAIRMAN (SHR! G.
SWAMINATHAN):  As  per the
conventions, a Cabinet Minister has to be
present in Rajya Sabha. If one Cabinet
Minister coul? not be present in the
House, then some other Cabinet Minister
can be there in the House. Hon.
Members, Shri Janeshwar Mishra, is here
only. He has beea sitting here since
morning. 1 think he mus: have gone out
for rclaxation. I think he should be
supported by another Cabinet Minister
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because he cannot sit in the House all
througii. Tt will be difficult for anybody
to sit in the House all through.

SHRI SATPALII MAHARALI: Sir, the
Cabinet Minister is coming,

THE VICE-CHAIRMAN (SHRI G.
SWAMINATHAN): Mr. Mishra has
gone out just now. He has been sitting
here since morning. 1 think he should be
supported by another Cabinet Minister
because he also needs some relaxation.
He cannot be here for 2-3 hours
continuously. But the practice in Rajya
Sabha is that a Cabinet Minister is always
present in the House,

SHRI E. BALANANDAN: Sir, the
Governmeni promised a Bill on trade
anjon recognition. It has not come up
with such a Bill so far. Lakhs and lakhs
of workers are going tc go on a nation-
wide strike on April 2, 1997. They are
forced to go on a strike on April 2, 1997
to protect the interests of the workers. In
the circumstances, 1  request  the
Guvernment of India to change its policy.
A new development strategy needs to be
adopted by the UF Government if it has
to complete s full term. It is my hope.

With these words, 1 thank you, Mr,
Vice-Chairman, Sir, for giving me this
opportunity,

DR. M. ARAM {Nominated): Mr,
Vice-Chairman, Sir, I am very grateful to
you for giving me this opportunity to
speak on the Motion of Thanks on the
President’s Address.

May 1 first refer to paragraph 6 in the
President’s Address which is about
Panchayati  Raj  institutions  and
Nagarpalikas, which is rightly described
as an ideal framcwork for planning,
formulating and exccuting programme for
economic development and social justice,
Sir, this Parliament unanimously passed
the Constitution (73rd) Amendment in
December, 1992 and it came into force
on 24th of April, 1993. This Amendment
was a  historic step, indeed a
revolutionary step towards a
decentraliscd polity. It was the fulfilment
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of the Gandhian vision and with the T

passage of law in the last session of
Parliament, Panchayati Raj has now been
extended to all the scheduled and tribal
areas in the country. Thus, the entire
country is covered by Panchayati Raj. 1
congratulate  the  Government for
expediting this historic change initiated
by the former Government.

Sir, today we have in the country more
than two Jakh elected Panchayats
functioning as units of self-government,
about 10 lakhs of women members and
Presidents, as Shrimati Kamla Sinha
pointed out, more than 5,000 elected
Panchayat Samitis functioning in as many
Blocks and about 500 elected Zila
Panchayat Presidents. This is a mighty
upsurge of democracy at the grassroots,
It is indecd an upsurge of woman’s
power, Stri Shakti, and also an upsurge
of the weaker section of the society and a
great march towards social justice.

Sir, while we are very proud about this
tremendous  political  transformation
which is sweeping the country, the length
and breadth of the country, it is a matter
of profound regret that in only one
State—that great and ancient State of our
country—the State of Bihar, the Panchay-
at elections are yet to be held and only
two days, ago, the Supreme Court dissol-
ved all the 12,000 Panchayats in Bihar,
the Gram Panchayats for which the elec-
tions were not held since 1978, for a
period of twenty years. I hope Bihar also
will join the rest of the country and hold
the Panchayat elections very soon and
preserve the fair name of that great
State.

Sir, under article 243(a) of the 73rd

Amendment, the Gram Sabha has been

made an important basic institution, It
has been given the pride of place. Even
day before yesterday, a reference was
made not only to Gram Panchayats but
also to the Gram Sabha. The Gram
Sabha is the pivotal body. It is like a
village parliament to function something
like a State Legislature where all the
voting members of the village community
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are members. I am very happy to say that
the Tamil Nadu Panchayat Act, 1994 has
a chapter on Gram Sabha which is an
example to the rest of the country. The
functions, duties and powers of the Gram
Sabha have been spelt out. A former
Minister, hon. Nedunchezhian told me 2
few years ago, “We know about Grams
Panchayats, but we don’t know much
about Gram Sabhas. What do the Gram
Sabhas do?” So, I answered that in the
Sarvodaya Movement, in the Gandhian
Movement and in the. Bhoodan-Gramdan
Movement we had great expericnee about
Gram Sabha and we would supply and
we did supply a model Bill, and that
chapter on Gram Sabha was taken almost
in-toto into the State Act.

Sir, since the new Gram Sabha is a
new concept and yet to be operational-
ised, this democratic institution at the
grass-roots, I would suggest to thc Minis-
try of Rural Areas and Development, to
the Hon’ble Minister, to set up a special
task-force, a working group, which can
go into the entire gamut of the function-
ing and powers of the Gram Sabha. The
National Institute of Rural Development,
NIRD, has helped at cvery stage in
pioneering this movement for Panchayati
Raj and they could be involved in this
pilot project.

Sir, since the Panchayats are units of
self-government, they cannot function cf-
'fcctively unless they have powers, special
political powers and also financial resour-
ces. Now, the President’s Address refers
to the fact that the Government is seized
of the fact that both powers and resour-
ces will be devolved by the State Govern-
ments to the Panchayat system. Accord-
ing to the eleventh Schedule which goes
with the 73rd Amendment, 29 subjects
have been assigned to Panchayats and if
these subjects are to be effectively im-
plemented by the Panchayat system, cer-
tainly, both powers and resources should
be devolved. So far as Tamil Nadu is
concerncd, where I live, 1 was very glad
to hear that the hon. Chief Minister has
promised that a new Bill will be brought
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in the State Assembly enabling this trans-
fer of powers to the Panchayats.

Sit, the State Finance Commissions
which arc Constitutional bodies have
been functioning in various States of the
country. The experience has been mixed.
In some State, the State Finance Com-
missions have functioned effectively and
the State Governments have accepted the
recommendations, whercas in some other
States, it is not so. I do hope that the
recommendations made recently-1 am
talking about Tamil Nadu—by the State
Finance Commission will be accepted in
toto. Those are modest recommenda-
tions.

The Panchayats and the Nagarpalikas
have a rightful share in the total tax
revenues of the State, particulariy in the
elastic and buoyant taxes like the Sales
Tax and they should have their share.
The Statc Finance Commission in Tamil
Nadu had recommended only about 10
per cent share for these decentralised
institutions. This is very modest, but
certainly, this should be upgraded. 1 quite
understand the fact that the State Gov-
ernments are somewhat reluctant in
transferring powers and resources to the
grass-roots Panchayat bodies because the
State Governments themselves would ap-
preciate that there should be a similar
devolution of power and financial resour-
ces from the Federal Government, the
Central Government to the State Govern-
ments. Thercfore, I welcome the mention
made in the President’s Address that the
Government is working towards devolu-
tion of financial powers to the States in
accordance with the recommendations of
the Sarkaria Commission.

Sir, the Panchayati Raj institutions cer-
tainly neced training not only for the
elected lcaders but also for the officials. 1
think, the officials, particularly at the
lower levels have to appreciate the fact
that the present Panchayati Raj is no
longer the system that it used to be. It is
a unit of seif-governance. They are now
constitutional authorities. The Presidents
of Nagarpalikes are {0 be treated in a
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defferent way than they used to be in the
past. It means reorientation on the part

of officials ai the Jower-levels towards
eletted leaders. There is an emergence of

women leaders with 33% reservation and
leaders from weaker sections.

1 hail from Thirunelveli district which is
the southernmost part of Tamil Nadu.
Many upper caste people were holding
the sway for generations together.
Thirunelveli municipality is now headed
by a Harijan lady, which is a marvellous
thing today, who is now presiding over
the destiny of the entire city of Thirunel-
veli and Palayamkkottai. This kind of a
veritable silent social revolution has been
brought about by the 73rd Amendment.
Therefore, a change of attitude on the
part of everyone is very necessary to-
wards the new leadership that has
cmerged both from women and from
weaker sections. There is one more point
before I end speaking on the Panchayati
Raj institutions and Nagarpalikas issue.
The Panchayati Raj institutions cannot
function cffcctively unless there is a sys-
tematic and scientific micro-level plan-
ning. The elder staiesman, Shri C. Sub-
ramanian, said that every Panchayat
Samiti shouid have its own micro-level
planning with local resources and skills
available. We do have cenires of micro-
level planning in the National Institute of
Rural Development and Gandhigram
Rural University, of which 1 was the
Vice-Chancellor some years ago. I had
the great privilege of initiating a course in
micro-level planning. T would suggest that
the entire university system with 224
universities including the deemed univer-
sitics and agricultural universities should
be involved in the process of micro-level
planning. 1 hope, the UGC will take a
lead in this respect. I particularly con-
gratulate the Indira Gandhi Open Uni-
versity and its very imaginative and dy-
namic Vice-Chancellor, who has offered
new courses in distant education, particu-
farty for the Panchayati leadership.

Sir, may I now turn to paragraph 26 in
the President’s Address which refers 1o
the Common Minimum Programme and
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also the seven basic minimum services?

The seven basic minimum services are

drinking water, primary health, universal
primary education, public housing, link
roads, nutritional support to children and
public distribution system with focus on
the poor. Sir, I would refer to only two
things. Education is my area of speciality.
The universal elementary education,
which is a constitutional directive, has
eluded us all these fifty years since inde-
pendence. This is a sad fact and a serious
fact. According to 1991 Census, in our
country where scholarship and learning
are respected, the literacy rate is only
51.12%. We asked the Education Secret-
ary as to what could be the level in 1997.
He said that it would be 55%. The
present Government wants to achieve
hundred per cent literacy by 2000. If this
is difficult, by 2005 we propose to achicve
it. This is a baffling issue and a common
issuc. Every single

favourable factor must be taken advan-
tage of. The new favourable factors are,
the emergence of women leadership at
the grass roots level, the emergence of
Panchayati leadership and the micro-level
planning. These can help in achieving
hundred per cent literacy, hundred per-
ccnt enrolment in schools with zero drop-
cut rate so that the Constitutional obliga-
tion is fulfilled. Indeed we have a right
start all over the country. There are
many villages and blocks which have
achieved this Constitutional directive.
But, the country as a whole has not done
s0. Whereas we have micro successes
around the country, we are far away from
a macro national fulfilment of this. Sir, in
the eleventh Schedule attached to the
73rd Amendment, there are five subjects
amongst the 29  subjects, item
Y7—elementary education, including mid-
dle school; item 18—vocational education
and technical training; item 19—adult and
non-formal education; item 20—libraries;
and, item 21—cultural activities. All
these five subjects directly bear upon
@aducation and culture. Now they have
been transferred to Panchayats and
Nagarpalikas. Therefore, they should be

[RAJYA SABHA]

the President's Address 356

implemented’ and operationalised in a
successful way so that we march towards
the fulfilment of the Constitutional direc-
tive. Sir, the Education Secretary has
mentioned that a district-specific ap-
proach may give us greater results as it
happened in the case of food production
where the district-specific approach gave
us good results. Similarly, in the case of
literacy and education also, it will bring
good results ....(Interruptions)...

THE VICE-CHAIRMAN (SHRI G.’
SWAMINATHAN): You have already
taken 15 minutes....(Interruptions)...

DR. M. ARAM: I am finishing, Sir. I
appreciate many things in the President’s
Address. But I am puzzled to note that
the President’s Address did not mention
what the Common Minimum Programme
mentions very clearly about education
and human resource development. One
of the paras of the Common Minimum
Programme talks about it and I am quot-
ing, “Six per cent of the nation’s GDP
will be earmarked for education. This will
be achieved by year 2000.” This was the
Education Policy of the previous Govern-
ment. But the President’s Address does
not mention for one reason or the other
this very important policy position that
six per cent of the GDP will be progres-
sively allotted towards education. Was it
an oversight or was it an international
omission? What actually is it? I would
like to stress with full force at my com-
mand that this policy position of allotting
six per cent of the GDP towards educa-
tion in a progressive way should by all
means be pursued by the present Govern-
ment. The Parliament should adopt a
resolution that the education should re-
ceived six per cent of the GDP. It should
be a consensual decision by the Parlia-
ment. If we do so, we will have resources
for primary education which certainly has
a high priority. I entirely endorse what
the Common Minimum Programme says,
that 50 per cent of this fund will go to
primary education. Primary education has
a high priority but it does not mean that
other levels of education should be
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starved of funds. I think higher education
is extremely important. We have a won-
derful university system in our country.
We have 224 universities and more than
8,000 colleges with more than 50 lakh
students. We have a vibrant youth force
in these institutions. Certainly they
should also be given enough support.

Sir, 1 am coming to the last point and
then I will conclude. Towards the end of
the President’'s Address in the last two
paragraphs, in the peroration, the Presi-
dent rightly refers to the 50th anniversary
of our Independence and to the future
destiny of our country. I quote, “Our
freedom struggle was unique in the his-
tory of the world, based as it was on non-
violence.” Indeed this was the most crea-
tive contribution that India has made to
the evolution of human history in the
20th Century and the respect in which
India is held around the world is because
of this non-violent successful struggle for
Independence and later because of the
application of this primiple to the inter-
national relations through Panchasheel
and various other policies that this coun-
try and its Prime Ministers have given to
the world. Sir, we had the great, good
fortune of a leader, a very rare leader,
who is described as the tallest Indian of
the 20th century, the Father of the Na-
tion, Mahatma Gandhi...... about whom
Albert Einstein had said, “‘generations to
come will scarcely believe that such a one
as this in flesh and blood ever walked
upon this earth.” 1 had the privilege to
meet Einstein and have an hour-long talk
with him on my post-doctoral thesis ab-
out ‘Creative thinking.” I still remember
Einstein’s own words which ring in my
ears with his guttural German English.
He said, “Mahatma Gandhi (he called
Mahatma Gandhi as ‘Mahatma’), was the
greatest political genius of the modern
world”; he paused and added, “The pow-
er of his ideas is bound to grow in the
years to come. The Gandhian ideas be-
long to the future, the years to come.
The idea of non-violence, the idea of
Satyagraha, the ideas of resolving dis-
putes through peaceful means, the idea of
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Shanti Scna, the idea of Sarvodaya, the
various ideas that Mahatma Gandhi gave
birth to and launched into the world, not
only into our country. In Sri Lanka,
Survodaya succeeded in a big way. We
honoured a great national leader of that
country, Dr. Ariaratne, to whom we
gave, on the first of January last, the
Gandhi Peace Prize. So, India should
continue, as far as possible, with all the
limitations and compulsion of circumstan-
ces to go in that direction. Panchayati
Raj is certainly one mighty step in that
direction of a decentralised polity where
power resides with the people and we
have a participatory democracy. May 1
close with the grand vision of Mahatma
Gandhi, the vision in his beautiful words
which Mahatma Gandhi himself said, I
quote, “In this structure,”—the social
structure he thought of—“composed of
innumerable villages, there will be ever-
widening never ascending circles; life will
not be a pyramid with the apex sustained
by the bottom. It will be an oceanic circle
whose centre will be the individual always
ready to perish for the village, the village
ready to perish for the circle of villages
till at last the whole becomes one life
composed of individuals, never aggressive
in their arrogance but ever humble shar-
ing the majesty of the oceanic circle of
which they are integral parts.” This vision
may be Utopian. Perhaps, it is. We may
never concretise and may never achieve
this vision; but nevertheless, it is a mystic
vision, it is an inspiring vision, it is a
vision of a society, truly equal and a non-
violent decentralised society. This can
serve as a guiding star. As we move into
the 21st century, into the third million-
ism, India may fulfil her destiny—a na-
tional destiny, as a non-violent nation, as
a truly democratic nation with peace and
justice, justice to all and a giant power
for global peace and India may emerge as
an unmitigated blessing for the entire
mankind. Thank you.
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R SR WO W W owem B o 3
Hreaftoarde ¥Rt g A & fF A TR R
N W Y, I W R} w A A &
T R @ ¥ Ew dm e S,
35H 50,000 ¥ su Wl s T It g
3R g v Wew, N TR AW F WA
W ATEUR) ..

ot TeE dIrh (few): s o a=d
wF A Whm R TR, W TR R
W @ YR @ R o= [ Y
Q) ... (EAGRA).....

sh o = WER: aR-aR W@ FE ¥
3R I v ok w7 v dedogse
R T@, A W W ... (EEA) ...

ot TRw vyrfl: Ty, T8 O] TOR RS
M e R T, A wew A frdx WY& g
T 3 .. (=EEEA)...

it o = weh: & W IR A W
3 ..(EEA).... AN JHA W FE A
w(TEaR).... 4 ™ afm A d §
. (TTAGRA)....

SHRIMATI KAMLA SINHA: Sir, 1
am on a point of order.

THE VICE-CHAIRMAN (SHRI G.
SWAMINATHAN): 1 request the
Memebr to yicld. She has a point of
order, please.

st wwen fog: W@ v A @
o ¥ TW w ww § X R i
wfwa W & W =R T R e T
KR TR}, W wfmw W W T
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st faw] @ weh: § der w=@ §)
sfwdt awen B @ faw Am de,
| R o B @ e § e, AFF AW A
dfse frd w1 3w feele frn s, TR
f&m @) Sir, 1 want your ruling.

THE VICE CHAIRMAN (SHRI G.
SWAMINATHAN): That is relevant to
the officers and the bureaucrats, baout
whom you should not talk. About
political leaders, when there is a party
available, which can defend the person,
you can talk. When it is a political
person, members of the party can defend.
There should be somebody to defend.

SHRIMATI KAMLA SINHA: I beg to
differ.

THE VICE CHAIRMAN (SHRI G.
SWAMINATHAN): You can differ.

SHRIMATI KAMLA SINHA: About
a person, who is not present in the
House....

THE VICE CHAIRMAN (SHRI G.
SWAMINATHAN): No, it is not relev-
ant for the political person, who is oc-
cupying a post. ....(Interruptions)....
Please wait. The point is if it is a political
leader occupying a position, about whom
somebody talks, then naturally there is a
party which :an defend him. So, you can
talk. Othervise you may not be able to
talk about -ny Chief Minister or any-
body.

DR. BIPLAB DASGUPTA: Sir, 1 give
you two examples. One is the persons
whao has been named as a leader of a
political party and the other is the person
who has been named as Chief Minister of
Bihar. If he is only referring to the first
one, 1 have no objection. But, if he is
talking about what is happening in Bihar.

THE VICE CHAIRMAN (SHRI G.
SWAMINATHANY]: If he is taking as a
person, that is a different matter. But, if
he said about the Chief Minister of
Bihar, he is a political person and he is
holding a political post and there are
people to defend him. So, naturally he
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can talk. ‘Of course, he cannot talk about
a person in his personal capacity.

st fasp w1 wowll: AR SYEEEY
Rérca, & agd Haw € o0 W fia 7, e
¥ o il @ W e § we St @
S R @ .. (WIgA)

st dor Wl fmEed ¥ mEmy R
ik o ¥ @ YW owe ¥ smm?
(==UR) ... Tl R/ aEmuy
. (EFER) ...

At T AR (RIeR): g B G
? fEd R, wmfeE R MR e
facga o R Wl ad s A € )
e (TER) L

THE VICE CHAIRMAN (SHRI G.
SWAMINATHAN]): 1 would request the
hon. Member to please avoid controver-
sy, because his time will go in controver-
sy. He has got only a fcw minutes to go.
Better avoid controversy,

ot fawp yreh: ¥ ool ¥R fe
aea ¢ 5 R & *i2 ¥ 10 T aF; S
Fm &l 3 fem 3, 39 worafdl & wndd
FI R W IR P NG W I A B
o foe d @ wER B oawd ¥ g1 e
0R-2 gensh ok wagy, ame W3R wEEn
¥ 712 ok Fifw, s oToR T foan B
39 B Y aT W GRd §, AW I H R
T A8 W EHEd ... (TIGF)

figh, ¥ us Tk favm A S w9\
¥ wen = €1 wea gy S %
Y | GTER SWE S HAAE WO
gasl & 3, e fm S Y ar-ar awdd
frn &) S 2w & e Ry o so-Raw &
TR 1 ITH TR-ar T e ) o
T T ¢ R o oW A @ A
®m? # o dmen W F Wy e o
T §1 o B Y agd N wew W R AN
39} Sied @ G §Y aen 39 # @ndHda &
fo affa fem 31 ... (=FEM)

THE VICE-CHAIRMAN (SHRI G.
SWAMINATHAN): Don't make running
commentaries.
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st fawprta wreh: a9 ¥ A IgA
e 4§ B A g ¥ ¥ 5 A Fen |
# 7 F e T T @ ik 2 WM A
AR F A T g | N0 3 [ el 3[R
2| e 30 ¥ Wy A A W O EE R
¥ 3w fqu o e o @ of e
a6t FR B & v G IR 9w wAdA
T 1., ()

THE VICE-CHAIRMAN (SHRI G.
SWAMINATHAN): Please allow the
Mcmber to specak. If any Member has got
any objection, he can ask for time and
then speak. I would request members not
to sit and make running commentaries. If
any hon. Member wants to speak, he can
get a time and speak. But please allow
him. You can also speak because the
Housc has been discussing the President’s
Address calmly.

sit e wel: STy mees, §
& W O fF .. (smEae)

st dreng wefta: a9 T ofi & A
% gE ® Y L. (TEaA)

st fowpenta w3 @@ @ W fE S
W oF Wy R g gen ¥ @y g
Fop 3 e ¥ Sl A T F I g
21 3 o fady W g B S R g
g # F@ @ W da ¥ R awgk
1996 % & 3l 1996 ¥ firg Mg WY % faw

e 1988 H A

SHRI NH.OTPAL BASU (West
Bengal): 1 just want to ask the hon.
Member whcther that kind of protest
should result in attacking a train and

attacking thc Ministers of the duly
elected Government. Wouid he support
such a violent protest?

THE VICE-CHAIRMAN (SHRI G.
SWAMINATHAN): He was talking
about the Farakka Agrecment only. He
has got a right to speak.

SHRI NILOTPAL BASU: Under the
guise of protest, they created a law and
order problem. They attacked trains.
They attacked the Ministers.
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it fawpwa weh: dmer A @ @@ TR
), W R § s wwq ¥ & .. (Zam)
@ F o EEE oW 2 e 48
wf @ W @ W owE e
. (TaEm) W o afke, W e e
w10 e % o @ Y ¥ v A @
. (FIGH)

THE VICE-CHAIRMAN (SHRI G.
SWAMINATHAN): Please allow the
Member to speak. The Member has got a
right 1o speak. You should not interrupt
him like this. He has got a right to
express hjs opinion. Please allow him. He
has got a right to express his opinion.
...(Interruptions)... Pleasc allow him to
speak. ...(Interruptions)...

sl TAT YHE A (T W): F e
ara § 6 ae s e A SR W 3
3 TR e ) W 9 W9 wfw) e
FfE 9§ 55 9w A }) s wwen
W FfY . (ZFEgr)

st fawpa preh: 4 et san e §
f& 1 @ ol ¥ fog areds wae R
2, 3w gmy f [ W e s o
B T A W e e} { o ww
A FA AW €1 1996 F wwghw g,
g wughar |
-.(Time-bell rings)

THE VICE-CHAIRMAN (SHRI G.
SWAMINATHAN): I would like to take
the scnse of the House. Shall we continue

until the Member finishes his spcech or
shall we adjourn now?

SOME HON. MEMBERS: You can
adjourn the House. ...(Iuterruptions)..

THE VICE-CHAIRMAN (SHRI G.
SWAMINATHAN): Do you want me to
adjourn the House or do you want Mr.
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Shastfl to continue his speech? ...(Inter-
ruptions).,

THE VICE-CHAIRMAN (SHRI G.
SWAMINATHAN): Mr. Shastri, how
much time would you take to finish your
speech?

SHRI VISHNU KANT SHASTRI: I
will take one hour.

THE VICE-CHAIRMAN (SHRi G.
SWAMINATHAN): What is the sense of
the House? ...(Interruptions).. 1t is not
the discretion of the speaker. Please try
to understand me. It is the discretion of
the House. What is the sense of the
House? What is the sense of the House?

5.00 P.M.

We want to know the sense of the
House? Do you want him to continue or
should we adjourn?

DR. BIPLAB DASGUPTA (West
Bengal): If he can finish in five minutes
or so, we may continue.

8l fowy %A w9, wE e § .
qﬁé’ﬂlﬁwq{@@ﬁ?ﬂﬂl (Interrup-

tions).

THE VICE-CHAIRMAN (SHRI G.
SWAMINATHAN): No. The hon.
Member wants a long time and he is
willing to continue his specch tomorrow.
Then we do not have any option. When
he, says he will specak tomorrow, we
cannot compel him to speak today.

The House now stands adjourned till
11 a.m. on Thursday, the 27th February,
1997,

The House then adjourned at one

minute past five of the clock till
eleven of the clock on Thursday,

the 27th February, 1997.



